147 Written Answers

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
A. P. SHARMA): (a) Yes, Sir.

(b) The news item was about over,
crowding and congestion at Duni Dum
Airport and alleged black marketing
in Air Tickets.

(¢) The matter has been taken up
through the Regional authorities of
Indian Airlines at Calcutta, as Well
as*"be Government agencies concern-
ed with passenger clearance, to re-
lieve the congestion at Dum Dum air-
port.

As for the black marketing of
tickets, the complainant when con-
tacted was not in a position to render
any material evidence. It is, however,
understood that no Indian Airlines
personnel was directly involved in this
particular case. It appears that the
passengers in their anxiety and hurry
had fallen prey to unscrupulous out-
side elements, who may have taken
advantage of the situation. However,
the Indian Air lines Regional authori-
ties in collaboration with the local
CBI are taking appropriate measures
to detect and bring to book those res-
ponsible for such clandestine activi-
ties.
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Absence of computer reservations
system in Indian Airlines

2872. SHRI BAGUN SUMBRUI:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to
state: .

(a) the number of passengers hand-
led by the Indian Air lines everyday;

(b) the estimated number of pas-
sengers to be carried by the Indian
Airlines next year during and before
the Asian Games;

(c) whether it is a fact that the
Indian” Airlines do not have an effi-
cient computerised reservation sysjjggi
thereby causing duplication of names
of passengers and loss of profitability;

(d) whether it is also a fact that th«
proposal for installation of a compu-
ter reservation system has been pend-
ing with Government for nearly ten
years; and

(e) the reaction of Government in
this regard?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
A. P. SHAMRA): (a) Average num-
ber of passengers carried by Indian
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Airlines during the period from April
to July, 1981 was over 16,500, a day.

(b) About 20,000 a day.

(¢) to (e). Indian Airlines do not
have an efficient computerised reser-
vation system. Initially, there was a
proposal to augment the capacity of
the computer available with Air bdia
to cater to the needs of Indian Air-
lines but this proposal was abandoned
due to technical reasons. A proposal
lor a separate computer system fot
Indian Airlines only is under consi-
deration by the Government.

Arrests/Convictions for Contraven-
tion of Cofeposa or Customs Act

2873. SHRI MOHAMMAD AS-
RAR AHMAD: Will the Minister of
FINANCE be pleased to state:

(a) the number oT persons arrested/
convicted (separately) for contraven-
tion of Conservation of Foreign Ex-
change and Prevention of Smuggling
Activities Act or Custohis Act at each
of the idenfified places of entry, uni-
dentified places of entry in the coun-
try, or other places within the coun-
try during the calendar years, 1977,
1978, 1979, 1980 and 1981 (till 25th
August, 1981) the amount (currency)
contraband articles and other goods
seized at these places during the
"Tpjesaid calendar years; and

(b) the steps taken by Government
to put a stop to such contraventions
from time to time and to root out this
evil?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISOBIA):
(a) The total value of smuggled goods
(including currency) seized by thei
Qistoms authorities, the number of
persons arrested and convicted under
the Customs Act, 1962, and the num-
ber ol persons detained under the
COFEPOSA-Act, 1974, during the
period 1977 to 1981 (upto June for





